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The 9" September, 2022
No. 087ofdo /ATowTo (3MTo &0)—37 /2022—4230 / Fofdo T4 TMofdo——In the exercise of
powers conferred under Section-11 of the Bihar Urban Planning and Development Act,
2012 read with Rule-11 of the Bihar Urban Planning and Development Rules, 2014,
'"Purnea Planning Area Authority' was constituted vide Notification No.-365 & 366,
dated-09.03.2019 under the Chairmanship of the Divisional Commissioner, Purnea
Division, Purnea.



2 figR o1 (3MTYRYT), 14 RAdFR, 2022

In the light of provisions in Sub-Rule 3(i) of Rule-11 of the Bihar Urban Planning
and Development (Amendment) Rules, 2022, the Chairman of the Purnea Planning Area
Authority, shall be District Magistrate, Purnea in place of Divisional Commissioner,
Purnea Division, Purnea..

The State Government may if it thinks fit appoint one of the members as the Vice-
Chairman of the Planning Authority.

2. Remaining para of the Notification No.-365 & 366, dated-09.03.2019 shall be as
previous.
3. This Notification will come into force since the date of its publication in the
Official Gazette.
By order of the Governor of Bihar.
Sunil Kumar Yadav,
Additional Secretary.
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